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2201/2025, 15.34 

M Gmail 

1 message 
Reply on behalf of Respondents no. 26,38,39,45,49,57,90 in case no. OA No.582/2024 

Surender Soni <soni surenderk 13@gmail.com> 
To: pulkitkapoorO99@gamil.com 

Rakesh Kumar versus The Union Of India pending Before the Hon'ble National Green Tribunal, Principal Bench, New Delhi. 

We refer to the matter above and confirm that we act for Respondents no. 26,38,39,45,49,57,90 in this matter. 

Regards, 

Ihe O.A. mentioned above is listed for hearing on 17-2-2025 at 10.00 am to answer the application and to file the written statement. 

(Note: Paf of Written Statement along with copv of documents is also attached with this email.) 
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Respondent 57_compressed compressed.pdf 
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5 attachments 

Respondent 26.pdf 
5742K 

Respondent 38.pdf 
5536K 

Respondent 39.pdf 
6346K 

Surender Soni <soni.surenderk13@gmail.com> 

Respondent 45.pdf 
5315K 

Respondent 49_compressed.pdf 
2594K 
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